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Incentive Bonus To Public Servants 

4623. DR. A.U. AZMI : Will the 
Minister of Fll'{ANCE be pleased to 
state : 

(a) whether it is a fact that incentive 
bonus is given to pllblic servants on 
1l!.cir accumulation in the General 
providenc fund, if so, the details thereof, 
and 

(b) whether there is any proposal to 
enhance the percen lage OJ 1 t an<i also 
allow additional bonus for getting more 
subscription and accum11lat1on, 1f not, 
the n,asons thereof ? 

THE MINIST�R OF
. 

STATE IN 
THE MINISTRY OF FlNANCE 
S.M. KRISHNA): (a) Yes, Sir. Incen
tive bonus is admissible to the sub,cri• 
bers to General Provident Fund at the 
r,ite of one. per cent on the entire balance 
111 thetr credit in case the)' have not 
withdrawn any amonl from their-Provi
dent Funa Account during the preceding 
three years. 

(b) The rate of incentive bonus iS 
reviewed every year alongwith the 
�nnual review of the rate of interest on 
balances in General Provident Fund 
taking all relevant factqrs into account. 

Brineing of Gazetted Employees on Pay 
Rolls of Non-Gazetted Employees 

4624. DR. A.U. AZMI : Will the 
Minister of FINANCE be pleased to 
state : • 

(a) whether there is any proposal to 
bring the Gazetted Employees on the pay 
rolls of Non-Gazetted Employees Lo 
effect saving in paper etc. and man. 
hours; and 

(b) if not, reasons thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
S.M. KRISHNA) : (a) The pay and 
allowances of the Gazetted Employees in 
the Central Government civil ministries/ 
departments and of P,&.T Department 
are already being drawn by the concern. 
ed drawin& and disbursing officers on 
the establishment pay bills as in the case 
of on-Gazetted Employees, commencing 
from salary for lhc month Ol' March, 
1976, thus dispensing with the system of 
individual officers drawing their own 
bills. A similar procedure is being follo
wed in the ease of Civilian Gazetted 
officers in Defence Services and railway 
employees in Zonal Railways and 
Railway production units. However, the 

bills of Gazetled Employees in the office 
of Railway Boa[d are prepared indivi
dually and signed by the respective 
offtcers. 

(b) Does not arise. 
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